[Extract —from —the Haryana-Govt.- Gaz. (Extra,), dated the 13" January, 2001]
Haryana Government

WILDLIFE PRESERVATION DEPARTMENT
Notification
The 13" January, 2000

No. —121-Ft-4-2000/749- Whereas the area specified below is considered by the State
Government to be of adequate ecological, faunal, floral, geomethogical, natural and zoological
significance, for the purpose of protecting, propagating and developing wildlife and its
environment;

Now, there, in exercise of the powers conferred by sub-section (1) of section 26-A of the
Wild Life (Protection) Act, 1972 (Act 53 of 1972) and all other powers enabling him in this behalf
and with reference to Haryana Wild Life Preservation Department, notification No. S.0. 67/C.A.
53/72/5.18/99 dated the 24™ March, 1999, the Governor of Haryana hereby declares the area
specified below to be a sanctuary to form part of the Kalesar Wild Life Sanctuary, for the purpose
of protecting propagating and developing wildlife and its environment from the date of issue of
this notification in the official Gazette :-

Specifications

District Tehsil Name of H.B. Areain Rectangle KillaNo. Class  Boundaries
village No. Acres No. of Forest
Ynr  Chhachh  Nagli 32 222.55 93 21,22 Protected North : Nagli
Rauli Compart- 94 16 min,(17 min) North West
ment No. 18 min, 19 min

Protected forest
20 min, 21 to 25 compartment
no.6 (part) and

Nagli Khol
95 16 min, 17 min East : Boundary
18 min, 19 min of H.P.
20 min, 21/1, 21/2
22 t0 25
96 16 min, 17 min South : Nagli
18 min, 19 min village private
20 min, 21 to 25 area
97 16 min, 17 min West : Nagli
18 min, 19 min Khol, 22 to 25
20 min, 21 to 25 area
98 25

106 16 min, 25 min
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107 4 min, 5,6,7 min
14 to 16, 17 min

19, 25
108 1to25
109 1to25
110 1to25
111 1to24

112 1,2,9,10,11,20
113 11t03,9,10

114 1to10
115 1to 15,20
116 1to20
117 1to 20

118  5,6,15/1,15/2,16

Promilla Issar,
Commissioner and Secretary to Government,
Haryana, Wild Life Preservation Department,
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